IN THE HIGH COURT OF ORISSA,
CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date

20.04.2026

Case No.

Court]amount
Fee
10

G D
1 ariiox  |25781/2026(20.04.2026 WP (C)/10859/2026 c
SANTOSH
2 |CHANDRA  |25782/202620.04.2026 |[CRLMC/1167/2026 |10 c
ATABUDHI
D K
3 lomanpy 25783/2026/20.04.2026  [WP(C)/10796/2026 |10 c
4 |A.K.ROUL [25784/2026/20.04.2026 |CRLMC/1746/2025 |10 | c |
5 |P K NAYAK [25786/2026/20.04.2026 |WP(C)/7788/2026 |10 | c |
6 |P.JENA 25794/202620.04.2026 |TRP(C) /85/2026 0 | c |
7 |P.K.SAHOO |25803/2026/20.04.2026 |CRLMC/1190/2026 |10 | lc |
'8 |J.PARIDA |25808/2026/20.04.2026 |CRLMC/4689/2025 |10 | c |
9 |H.K.DASH [25814/2026(20.04.2026 |CRLMC/1216/2026 |10 | c |
|10 |s MITRA  [25830/2026/20.04.2026 |WP(C)/8719/2026 |10 | c |
11 |c saHU 25842/202620.04.2026 |ABLAPL/1976/2026 |10 | c |
S. K.
12 [0 iy (25861/2026|20.04.2026 WP (C)/7809/2026 |10 c
S. R.
13 Sions 25862/2026 (20.04.2026  |WP(C)/6398/2026 |10 c
B. K.
14 |- 25880/2026 (20.04.2026 WP (C)/10687/2025 |10 c
|15 |G. P. JENA|25884/2026/20.04.2026 |WP(C)/8829/2026 |10 | lc |
16 |A K NAYAK |25886/2026/20.04.2026 |WP(C)/9112/2026 |10 | ic |
J. K.
17 i 25888/2026(20.04.2026 |WP(C)/24010/2025 |10 c
S. K.
18 [0 Liay 2589072026 (20.04.2026  |WP(C)/7817/2026 |10 c
19 |A K NAYAK |25891/2026/20.04.2026 |WP(C)/9126/2026 |10 | ic |
S. K.
20 [0 ian  |25892/2026(20.04.2026 WP (C)/7835/2026 |10 c
21 |P K BARIK |25893/2026/20.04.2026 |[WP(C)/7228/2026 |10 | lc |
22 |P K PANI |25894/2026/20.04.2026 |[WP(C)/23459/2015 |10 | lc |
S. K.
23 | ian  |25898/2026(20.04.2026 WP (C)/8100/2026 |10 c
S. K.
24 [Dloriay  (25899/2026(20.04.2026 WP (C)/7814/2026 |10 c




25 |L D PANDA [25900/2026/20.04.2026 |[WP(C)/2379/2024 |10 | lc |

26 |B. SAMAL [25901/2026/20.04.2026 |WP(C)/7876/2026 |10 | lc |

27 |K. MANDAL [25918/2026/20.04.2026 |WP(C)/36612/2025 |10 | lc |
K K

28 |yomanry  |25919/2026(20.04.2026 |CRREV/344/2001 10 c

29 |D SAMAL  [25921/2026/20.04.2026 |CRLREV/604/2022 |10 | c |
P. R.

30 |orath 25924/2026(20.04.2026  |WP(C)/17444/2024 |7 U

31 |A K RANA [25929/2026(20.04.2026 |BLAPL/2434/2010 |7 | |
s s

32 | oanparea |25930/2026(20.04.2026 WP (C)/19207/2022 |10 U

33 D NAYAK  |25931/2026/20.04.2026 |RSA/164/2002 0 | v

34 A K SAHOO |25932/2026/20.04.2026 |[WP(C)/6813/2016 |10 | v

35 |J P KAR  [25933/2026(20.04.2026 |WP(C)/27920/2023 |10 | SR

36 |M SAMAL  [25934/2026/20.04.2026 |CRLA/945/2019 0 | SR

37 |B SAHOO  |25935/2026(20.04.2026 |FAO/272/2019 0 | SR

|38 |R. MALLICK|25936/2026/20.04.2026 |WP(C)/10763/2026 |10 | c |

139 |B. N. SAHU|25937/2026/20.04.2026 |WP(C)/11049/2026 |7 | SR
M. R.

40 | lomio,  |25938/2026(20.04.2026  WP(C)/6675/2026 |10 c

|41 |G SUNDARA [25939/2026(20.04.2026 |SA/338/2000 0 | SR
JYOTI 4.00,3*4

42 |RANJAN 25940/2026|20.04.2026 CRLMC/1178/2026 7 PAPER U
NAYAK LESS

|43 |SARAT DASH|25942/2026(20.04.2026 |ABLAPL/1638/2026 |7 | oo
S K

44 | eana  |25944/2026(20.04.2026  [CRLMC/1053/2026 |10 U
Ak 4.00,3%4

45 |00 25945/2026 20.04.2026  |[WP(C)/2315/2026 |7 PAPER U
MOHANTY LESS
s K

16 | oonmana |25946/2026(20.04.2026  [WP(C)/7218/2026 |10 U
s K

47 omapana |25947/2026(20.04.2026 WP (C)/10321/2026 |10 U
A 4.00,3%4

48 [ 25948/2026|20.04.2026 WP (C)/2240/2026 |7 PAPER U
MOHANTY LESS
S K

49 | omamrana |25949/2026(20.04.2026 |CRLMC/1055/2026 |10 U
S K

50 | omarana |25950/2026(20.04.2026  |CRLMC/1054/2026 |10 U
i x 4.00,3%4

51 [0 25951/2026(20.04.2026 |WP(C)/2234/2026 |7 PAPER U
MOHANTY LESS

|52 |s C DASH [25952/2026(20.04.2026 |WP(C)/11161/2026 |10 | v |
A 4.00,3%4

53 [0 25953/2026(20.04.2026  |WP(C)/2312/2026 |7 PAPER U
MOHANTY LESS

|54 |s C DASH |25954/2026/20.04.2026 |[WP(C)/11170/2026 |10 | v |




|55 |P K MISHRA|25955/2026/20.04.2026 |CONTC/7608/2024 |10 | |
Ak 4.00,3%4
56 |uomanTy  |25956/2026(20.04.2026 WP (C)/2288/2026 |7 igggR U
57 |B D g  |25958/2026(20.04.2026 (WP (C)/14689/2025 |10 U
58 |8 D g |25959/2026(20.04.2026 (WP (C)/14637/2025 |10 U
59 ﬁAiLICK 25960/2026 20.04.2026 |CONTC/1482/2025 |10 U
60 |S K DAS  [25961/2026/20.04.2026 |CRLMC/305/2026 0 | v |
61 | omanpy  |25964/2026(20.04.2026  |TRP(C)/104/2026 |10 U
62 |P K DASH [25967/2026(20.04.2026 |WP(C)/8989/2026 |10 | SR
63 |P K DASH [25969/2026(20.04.2026 |WP(C)/5192/2026 |10 | SR
|64 |P K DASH [25970/2026(20.04.2026 |WP(C)/9659/2026 |10 | SR
65 |P K DASH [25972/2026(20.04.2026 |WP(C)/9951/2026 |10 | o |
|66 |P K DASH [25973/2026(20.04.2026 |WP(C)/9946/2026 |10 | o
|67 |P K DASH [25974/2026(20.04.2026 |WP(C)/9700/2026 |10 | oo
|68 |P K DASH [25975/2026/20.04.2026 |WP(C)/7988/2026 |10 | oo
69 |P K JENA |25976/2026(20.04.2026 |WP(C)/9036/2026 |10 | oo
|70 |K K NATH [25977/2026/20.04.2026 |ABLAPL/430/2026 |10 | oo
|71 |B.BEHERA |25987/2026/20.04.2026 |CRLMP/439/2026 0 | c |
72 N RAO 25999/2026(20.04.2026 |RPFAM/103/2016 0 | c |
|73 |C R NAYAK [26001/2026/20.04.2026 |WP(C)/9718/2021 |10 | c |
74 M R SAHOO [26002/2026/20.04.2026 |WP(C)/26041/2022 |10 | c |
75 M R SAHOO |26003/2026/20.04.2026 |[WP(C)/26044/2022 |10 | lc |
76 |A DAS 26009/202620.04.2026  |SA/245/1994 0 | v
77 |A P DAS  [26010/2026(20.04.2026 |GA/53/1990 0 | SR
78 M R BARIK [26011/2026(20.04.2026 |WPC(OAC)/1432/2011[10 | o |
79 |k K NATH [26012/2026(20.04.2026 |WP(C)/6571/2022 |10 | c |
7.00,3%7
80 |B. BEHERA |26014/2026 20.04.2026 |TRPCRL/36/2025 7 PAPER U
LESS
81 iﬁOUDHURY 26019/2026(20.04.2026 |ABLAPL/570/2026 |7 U
82 |L. D. SAHU|26020/2026/20.04.2026 |WP(C)/4583/2026 |10 | lc |
83 |S. DEVI  |26021/2026/20.04.2026 |[WP(C)/33977/2025 |10 | lc |
84 iﬁTii 26022/2026 (20.04.2026 C)/2075/2026 |10 C
85 |-t |26024/2026(20.04.2026  |CRLMC/3839/2025 |7 U
86 |D SAMAL  |26025/202620.04.2026 |WP(C)/27837/2023 |7 | v
87 iéﬂiﬁTY 26026/2026 (20.04.2026 C)/9054/2026 |10 C
|88 |R. R. DAS [26028/2026/20.04.2026 |WP(C)/16578/2025 |10 | lc |
89 D. K. 26031/202620.04.2026  |[WP(C)/10807/2026 |10 | lc |




| 'BEHERA

| |

| |
J. D.
‘90 MUDULT ‘26032/2026‘20.04.2026 WP (C) /1506/2026 ‘7 ‘ U ‘
91 |P. K. JENA|26033/2026/20.04.2026 |[WP(C)/10706/2026 |10 | lc |
192 |SARAT DASH |26035/2026(20.04.2026 |CRLA/279/2026 7 | v |
193 |S. K. SAHU|26036/2026(20.04.2026 |WP(C)/449/2025 0 | lc |
B. R.
94 | L anaor  26037/2026(20.04.2026 WP (C)/11528/2026 |10 C
95 |B. BEHERA |26038/2026/20.04.2026 |WP(C)/3206/2026 |10 | lc |
H. K.
96 |ouanTa  |26040/2026(20.04.2026 WP (C)/11490/2026 |10 C
J. c.
97 | an 26041/2026(20.04.2026 |WP(C)/34353/2025 |10 C
|98 |S. DEVI  |26042/2026/20.04.2026 |WP(C)/33981/2025 |10 | c |
s C
99 |Cuoupnury |26043/2026(20.04.2026  |CRLREV/44/2023 10 U
1100 |[P. K. SAHU|26044/2026(20.04.2026 |WP(C)/10227/2026 |10 | c |
101 [N C SINHA [26045/2026(20.04.2026 |WP(C)/19246/2021 |10 | oo
1102 |[N C SINHA [26046/2026(20.04.2026 |WP(C)/19246/2021 |10 | oo
103 |[N C SINHA [26047/2026(20.04.2026 |WP(C)/19594/2021 |10 | oo
1104 [N C SINHA [26049/2026(20.04.2026 |WP(C)/19594/2021 |10 | oo
1105 [N RAO 26050/2026(20.04.2026 |RPFAM/103/2016 0 | v
B. C.
106 [0 26051/2026 [20.04.2026 WP (C)/35857/2025 |10 c
1107 |S. NAYAK |26052/2026/20.04.2026 |[WP(C)/3202/2026 |10 | c |
S. K.
108 |00 vy |26054/2026(20.04.2026 WP (C)/7076/2026 |10 C
1109 |S K SAHU |26055/2026/20.04.2026 |[WP(C)/20574/2011 |10 | u |
1110 |S. MISHRA |26056/2026/20.04.2026 |[WP(C)/7183/2026 |10 | c |
111 [P K RATH |26058/2026/20.04.2026 |[WP(C)/3369/2016 |10 | u |
1112 |Y DAS 26060/202620.04.2026  |SA/332/1997 0 | u |
P C
113 | cnry (2606172026 (20.04.2026 WP (C)/10147/2022 |10 U
N K
114 | ooy |26062/2026(20.04.2026 WP (C) /13881/2015 |10 U
1115 |G R NAYAK [26063/2026/20.04.2026 |CRA/321/1996 0 | v |
116 B BEHERA |26064/2026/20.04.2026 |[WP(C)/14238/2015 |10 | v |
1117 M BEHERA |26065/2026/20.04.2026 |[WP(C)/18728/2019 |10 | v |
1118 [N.RAO 26067/2026(20.04.2026  |CONTC/1477/2026 |10 | lc |
1119 |S.K.NAYAK |26068/2026/20.04.2026 |CRLREV/240/2026 |10 | lc |
1120 B DAS 26069/202620.04.2026 |[WP(C)/7803/2026 |10 | v |
1121 B DAS 26070/202620.04.2026 [WP(C)/7150/2026 |10 | v |
122 |D K NAIK [26071/2026(20.04.2026 |WP(C)/29563/2025 |10 | v |
P K
‘123 MORANTY ‘26072/2026‘20.04.2026 TRP (C) /237/2024 ‘10 ‘ ‘U ‘
1124 |S N GAYA [26073/2026/20.04.2026 |[WP(C)/31176/2025 |10 | o




‘125 ORANTY ‘26074/2026‘20.04.2026 C) /5735/2025 ‘10 ‘ U ‘
1126 [P K DASH |26075/2026/20.04.2026 |WP(C)/7803/2026 |10 | u |
1127 [P K DASH [26076/2026/20.04.2026 |[WP(C)/7150/2026 |10 | v |
1128 [P K DASH [26077/2026/20.04.2026 |RSA/53/2025 0 | v |
1129 |P K DASH [26079/2026/20.04.2026 |CMP/515/2026 0 | v |
1130 [P K DASH |26080/2026/20.04.2026 |[WP(C)/3584/2026 |10 | v |
1131 |G ROUT 26081/202620.04.2026 |[WP(C)/3388/2025 |10 | v |
132 3 5 ey [26083/2026(20.04.2026 C)/10495/2026 |10 U

133 SAUPOR 126084/2026(20.04.2026  BLAPL/12913/2025 |10 c

134 |S K SAHU |26085/2026/20.04.2026 WP (C)/34315/2025 |10 | v
135 |S K SAHU [26086/2026/20.04.2026 |CRLMP/451/2026 0 | SR
1136 |G R PATRA [26087/2026/20.04.2026 |CRLMP/453/2026 0 | SR
137 |J P KAR  [26088/2026(20.04.2026 |WP(C)/11441/2026 |10 | SR
1138 |S N SHARMA|26089/2026(20.04.2026 |WP(C)/8902/2026 |10 | SR
1139 |[R K BARIK |26090/2026/20.04.2026 |CRLREV/274/2026 |10 | SR
1140 |J. SRHOO [26092/2026(20.04.2026 |WP(C)/32428/2025 (10 | c |
1141 |G. C. JENA|26093/2026(20.04.2026 |WP(C)/10561/2026 |10 | c |
1142 |[J. SAHOO [26094/2026(20.04.2026 |WP(C)/34353/2025 |10 | c |
1143 [L. SAHOO [26095/2026(20.04.2026 |WP(C)/11242/2026 |10 | c |
144 L. SAHOO [26096/2026/20.04.2026 |WP(C)/11389/2026 |10 | c |
145 EﬁAﬁégiﬁTY 26097/2026|20.04.2026 |ABLAPL/13146/2025 |10 C

146 ;g;ig??SHA 26098/2026(20.04.2026 |CRA/175/1999 10 c

1147 |L. SAHOO [26099/2026(20.04.2026 |WP(C)/11433/2026 |10 | c |
148 |[L. SAHOO [26100/2026(20.04.2026 |WP(C)/11437/2026 |10 | c |
1149 |L. SAHOO [26101/2026(20.04.2026 |WP(C)/11551/2026 |10 | c |
1150 |L. SAHOO [26102/2026(20.04.2026 |WP(C)/11241/2026 |10 | c |
|151 |G JAYSINGH|26103/2026(20.04.2026 |WP(C)/11303/2026 |10 | c |
1152 |G JAYSINGH 26104/2026(20.04.2026 |WP(C)/11298/2026 |10 | lc |
1153 |G JAYSINGH 26105/2026/20.04.2026 |[WP(C)/11307/2026 |10 | lc |
154 [P BEHERA |26106/2026/20.04.2026 |[WP(C)/5189/2022 |10 | |
|155 [P BEHERA |26107/2026/20.04.2026 |[WP(C)/5183/2022 |10 | |
|156 [P BEHERA |26108/2026/20.04.2026 |WP(C)/5186/2022 |10 | |
1157 |K C PANDA |26109/2026/20.04.2026 |WP(C)/25064/2020 |10 | v |
1158 |K C PANDA [26110/2026/20.04.2026 |WP(C)/25063/2020 |10 | v |
1159 [N MALLICK |26111/2026/20.04.2026 |[WP(C)/20368/2009 |10 | v |
1160 N MALLICK |26112/2026/20.04.2026 |WP(C)/20397/2009 |10 | v |
161 |[N MALLICK [26113/2026(20.04.2026 |WP(C)/21824/2012 |10 | v |
1162 |[N MALLICK [26114/2026(20.04.2026 |WP(C)/3887/2010 |10 | v |
1163 [N MALLICK |26115/2026/20.04.2026 |[WP(C)/20658/2009 |10 | v |
164 |S s JENA |26116/2026(20.04.2026 |CMP/310/2022 0 | v |




1165 M R BARIK [26117/2026(20.04.2026 |WP(C)/7547/2024 |10 | |
M K

‘166 R ADHAN ‘26118/2026‘20.04.2026 WP (C) /10378/2013 ‘10 ‘ U ‘
1167 A K JATI [26119/2026/20.04.2026 |[WP(C)/19903/2022 |10 | |
1168 [P K DASH |26120/2026/20.04.2026 |WP(C)/40885/2023 |10 | v |
‘169 HonaNTy ‘26121/2026‘20.04.2026 WP (C)/9392/2008 ‘10 ‘ U ‘
1170 |J C BARAL |26122/2026/20.04.2026 |0JC/43/1974 0 | v
171 |P BEHERA |26123/2026(20.04.2026 |WP(C)/3794/2018 |10 | |
|172 |[MITHUN DAS|26124/2026(20.04.2026 |WP(C)/10973/2026 |10 | c |
1173 [P BEHERA |26125/2026/20.04.2026 |[WP(C)/7898/2018 |10 | v |
‘174 oy ‘26126/2026‘20.04.2026 51/104/1980 ‘7 ’ ’U ‘
1175 |S PRUSTY [26127/2026/20.04.2026 |CRLMP/266/2026 0 | SR
|176 M MOHANTY [26128/2026(20.04.2026 |WP(C)/9476/2026 |10 | SR
1177 |M MOHANTY [26129/2026(20.04.2026 |WP(C)/9475/2026 |10 | SR
1178 |A K ROUT [26130/2026/20.04.2026 |WP(C)/11337/2026 |10 | SR
179 |A K ROUT |26131/2026(20.04.2026 |WP(C)/11367/2026 |10 | o |
1180 |[S K SAMAL [26132/2026(20.04.2026 |WP(C)/5526/2026 |10 | SR
1181 |[S K SAMAL [26133/2026/20.04.2026 |WP(C)/35124/2025 (10 | SR
1182 |[S K SAMAL [26134/2026/20.04.2026 |WP(C)/31809/2025 |10 | SR
[ | | ITotal 1769

N I C (Software Team)




